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OnLine SC 208 
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Rohit Jangde v. State of Chhattisgarh, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC 
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SCC OnLine AP 415 
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OnLine AP 414 
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SCC OnLine AP 416 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166620


 - 5 - 

© EBC Publishing Pvt Ltd 

Somu Damodara Rao v. P. Adinarayana, (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP 
418 

Somu Pratusha Priyadarsini v. Somu Avinash Bavu Kartik, (Venuthurumalli Gopala Krishna Rao, 
J.), 2026 SCC OnLine AP 420 
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OnLine AP 412 

Yendapu Munshi v. Yendapu Akhila Shiney, (V. Gopala Krishna Rao, J.), 2026 SCC OnLine AP 421 
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Bombay High Court 

Abdul Khayyum Ibrahim Shaikh v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine 
Bom 1025 

Ajit Gopaldas Thakkar v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 
SCC OnLine Bom 1068 

Alkem Laboratories Ltd. v. Issar Pharmaceuticals (P) Ltd., (R.I. Chagla, J.), 2024 SCC OnLine Bom 
5978 

Amar Satish Mane v. State of Maharashtra, (Vrushali V. Joshi, J.), 2026 SCC OnLine Bom 1026 
Ashapura Developers v. Maa Ashapura Developers, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 

1029 
Ashok Ghanshyam Kachore v. Union of India, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC 

OnLine Bom 1060 
Ashwini Nitin Kadam v. Madhuri Satish Misal, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 1037 
Asian Chemical Industries v. Vijay Kailas Industrial Premises CHS Ltd., (Milind N. Jadhav, J.), 

2026 SCC OnLine Bom 1048 
Biman Saha v. Salud Care India (P) Ltd., (Abhay Ahuja, J.), 2026 SCC OnLine Bom 1041 
Caishen Enterprise LLP v. Commr., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC 
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Bom 1053 
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Bom 1055 
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Bom 1033 
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6193 
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Kishan v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine 
Bom 1071 

Manisha M. Agrawal v. Satyanarayan D. Agrawal, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine 
Bom 1064 

Mohd. Sufiyan v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC 
OnLine Bom 1051 

Nagpur General Merchant Coop. Market Co-Housing Society Ltd. v. Nagpur Municipal Corpn., (Anil 
S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 1062 

Nand Kumar v. Nagpur Municipal Corpn., (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC 
OnLine Bom 1054 

Narendra v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine 
Bom 1070 

New Deluxe Coop. Housing Society Ltd. v. Pemino Coop. Housing Society Ltd., (Milind N. Jadhav, 
J.), 2026 SCC OnLine Bom 1042 

New India Assurance Co. Ltd. v. Savita Dilip Nawale, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1039 
Pradeep Vasant Hegade v. State of Maharashtra, (Vrushali V. Joshi, J.), 2026 SCC OnLine Bom 

1043 
Pravin Ratanlal Verma v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 

SCC OnLine Bom 1072 
Priyadarshini Polysacks Ltd. v. Vitthal Sahakari Sakhar Karkhana Ltd., (Nitin B. Suryawanshi and 

Ajit B. Kadethankar, JJ.), 2026 SCC OnLine Bom 1059 
Rafique Abdul Malik v. Champalalji Finance (P) Ltd., (Milind N. Jadhav, J.), 2026 SCC OnLine 

Bom 1027 
Rajashad Shaikh v. Rijvana Rajashad Shaikh, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 1036 
Rajendrakumar Nandlal Thada v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 

2026 SCC OnLine Bom 1069 
Ramesh Sumermal Shah v. Bharat Kishoremal Shah, (R.I. Chagla, J.), 2024 SCC OnLine Bom 5977 
Reboni Saha v. Executive Engineer, (Valmiki Menezes, J.), 2026 SCC OnLine Bom 1056 
Samsang v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1032 
Sharvi Tulsidas Sharma v. State of Maharashtra, (A.S. Gadkari and Ranjitsinha Raja Bhonsale, JJ.), 

2026 SCC OnLine Bom 1030 
Sheikh Amin Akhtar v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 1045 
Shewanta Ashantu Kodape v. Anilprasad Maheshprasad, (Neeraj P. Dhote, J.), 2026 SCC OnLine 

Bom 1040 
Shri. Ram v. State of Maha., (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 1067 
Smita Kailash Pawar v. Ujjwala Vishwas Pawar, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

1046 
Snehalata Kuber Chougule v. State of Maharashtra, (Nitin B. Suryawanshi and Ajit B. 

Kadethankar, JJ.), 2026 SCC OnLine Bom 1057 
Sohel Khan Samad Khan v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, 

JJ.), 2026 SCC OnLine Bom 1034 
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State of Maha v. Sheshrao Kisan Pawar, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine 
Bom 1061 

State of Maharashtra v. Shivaji, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1031 
Sudip Narayan Tamankar v. State of Goa, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026 SCC 

OnLine Bom 1065 
Sulochana Sharad Kulkarni v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC 

OnLine Bom 1049 
Suyog v. DM, Jalna, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine Bom 

1035 
Vidarbha Irrigation Development Corpn. v. Collector, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 
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Vidyavardhini Shikshan Sanstha v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 
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Bom 1038 
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Suryawanshi and Ajit B. Kadethankar, JJ.), 2026 SCC OnLine Bom 1047 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170209
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003170224
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Jetpur Navagadh Municipality v. Pareshkumar Kantilal Parmar, (Bhargav D. Karia and L.S. 
Pirzada, JJ.), 2026 SCC OnLine Guj 386 

Manisha Hirabhai Kodiyatar v. General Manager, (Nirzar S. Desai, J.), 2026 SCC OnLine Guj 390 
Nagrik Sahakari Bank Ltd. v. State of Gujarat, (Divyesh A. Joshi, J.), 2026 SCC OnLine Guj 388 
Rabari v. LAO, (M.K. Thakker, J.), 2026 SCC OnLine Guj 377 
Shree Sarkhej Kelavani Mandal v. CIT, (Bhargav D. Karia and D.N. Ray, JJ.), 2025 SCC OnLine Guj 

5845 
Shukal Karnavi v. Purohit Parth Bhadreshkumar, (J.C. Doshi, J.), 2026 SCC OnLine Guj 387 
State of Gujarat v. Devnarayan, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 380 
State of Gujarat v. Gopalbhai Mogjibhai Nayak, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 384 
State of Gujarat v. Mansukbhai Laljibhai, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 382 
State of Gujarat v. Rajeshbhai, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 381 
State of Gujarat v. Ramilaben Rameshbhai Ramdas Prajapati, (Sanjeev J. Thaker, J.), 2026 SCC 

OnLine Guj 383 
State of Gujarat v. Sardarbhai Kanjibhai Damor, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 385 
State of Gujarat v. Thakore Ashvinji, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 379 
State of Gujarat v. Utsavkumar Balvantray Bhatt, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 

378 
Vasuki Global Industrial Ltd. v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 

Guj 5751 
  
Himachal Pradesh High Court 

Jeevan Kumar v. State of H.P., (Romesh Verma, J.), 2026 SCC OnLine HP 1077 
Sansaro Devi v. Vikram Singh, (Romesh Verma, J.), 2026 SCC OnLine HP 1074 
Sansaro Devi v. Vikram Singh, (Romesh Verma, J.), 2026 SCC OnLine HP 1075 
Veena Kumari v. State of H.P., (Romesh Verma, J.), 2026 SCC OnLine HP 1076 

  
Jammu and Kashmir High Court 

Mohtashem Billah Malik v. Sana Aftab, (Sanjday Dhar and M.A. Chowdhary, JJ.), 2024 SCC 
OnLine J&K 1025 

Mohtashem Billah Malik v. Union of India, (Sanjay Dhar and Javed Iqbal Wani, JJ.), 2022 SCC 
OnLine J&K 1107 

Mukadus Jan v. State (UT of J&K), (Javed Iqbal Wani, J.), 2026 SCC OnLine J&K 105 
National Insurance Co. v. Savita Devi, (Sanjeev Kumar, J.), 2026 SCC OnLine J&K 104 

  
Karnataka High Court 

Madiwalappa v. Akkamahadevi, (Ashok S. Kinagi and Venkatesh Naik T., JJ.), 2023 SCC OnLine 
Kar 1654 

Mohd. Saleem v. State, (G. Basavaraja, J.), 2026 SCC OnLine Kar 723 
Sidramayya Hiremath v. State of Karnataka, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 724 
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Kerala High Court 

Ahammed M. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2041 
Ajeesh v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2050 
Akash Santhosh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2018 
Amal Nisham v. Superintendent, (K. Babu, J.), 2026 SCC OnLine Ker 2074 
Amandeep Singh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2028 
Anilkumar C. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2027 
Assainar K.A. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2037 
Babu T.P. v. Bank of Baroda, (C.S. Dias, J.), 2026 SCC OnLine Ker 2047 
Bijukumar S. v. Gen Sukhdeep Sangwan, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 2042 
Bindu Kunjumon v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 

SCC OnLine Ker 2070 
Bony v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2044 
Deoal K. Varghese v. Narcotic Control Bureau, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 

2019 
Dhanesh M.D. v. State, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2033 
Faisal V. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2031 
Fathima C.K. v. Superintendent, (K. Babu, J.), 2026 SCC OnLine Ker 2072 
Giri S. Dileep v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2024 
Govind Raj Ben v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2045 
Haneefa P.P. v. SHO, (C. Jayachandran, J.), 2026 SCC OnLine Ker 2062 
Haridasan P.V. v. National Insurance Co. Ltd., (Shoba Annamma Eapen, J.), 2026 SCC OnLine 

Ker 2055 
Hughes Henry v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2039 
K. Ullas Kumar v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 2063 
Kavitha B. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2026 
Kizhathadiyoor Service Coop. Bank Ltd. v. Mini Mathew, (Sushrut Arvind Dharmadhikari and P.V. 

Balakrishnan, JJ.), 2026 SCC OnLine Ker 2057 
Laiju P.P. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2048 
Liji v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 2053 
Manoj Thomas v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2049 
Mansoor T. Mohammed Khan v. Sub Registrar, (Basant Balaji, J.), 2026 SCC OnLine Ker 2067 
Menon P.S. v. Registrar General, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 2056 
Mohd. Akmal A.M. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2034 
Musthakeem v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2043 
Nisha v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2030 
Nithin Chandran v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2032 
Pankaj Bhandari v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 2076 
Prasannakumaran Nair v. State of Kerala, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 2059 
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Rabath T.M. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2035 
Raghunath v. Collector, (C. Jayachandran, J.), 2026 SCC OnLine Ker 2068 
Rajendran v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2025 
Roby Thomas v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2020 
Sajan v. Sunny, (G. Girish, J.), 2026 SCC OnLine Ker 2052 
Saleesh v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 SCC 

OnLine Ker 2071 
Sarath P. Raj v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2036 
Saudabi Thacharamban v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, 

JJ.), 2026 SCC OnLine Ker 2069 
Shajprashanth K.A. v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC 

OnLine Ker 2077 
Shameem v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2038 
Shameer v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2023 
Shifas v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2040 
Shijimon K.J. v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 2058 
Shobi P. Joseph v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2051 
Shyamjith E. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2021 
Sivakumar S. v. State of Kerala, (N. Nagaresh, J.), 2026 SCC OnLine Ker 2060 
Sohil Suresh v. P.K. Pavithran, (Shoba Annamma Eapen, J.), 2026 SCC OnLine Ker 2054 
Soumya K. v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 2061 
Sri. Elambana Bhagavathy Kshetram v. State of Kerala, (C. Jayachandran, J.), 2026 SCC OnLine 

Ker 2064 
Subin v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 2022 
Sugila K. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 2029 
Sumi v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 2075 
Suresh P.R. v. State of Kerala, (N. Nagaresh, J.), 2026 SCC OnLine Ker 2065 
Tijo George v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 2046 
Usha v. Union of India, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 2066 
Zulaikha C.H. v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 

SCC OnLine Ker 2073 
  
Madras High Court 

A. Thavamani v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 1393 
Angunathan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 1378 
Arulmigu Ramanathaswamy Temple v. Collector, (D. Krishnakumar and R. Vijayakumar, JJ.), 2024 

SCC OnLine Mad 12366 
C. Kumari v. Union of India, (C.V. Karthikeyan and K. Kumaresh Babu, JJ.), 2026 SCC OnLine 

Mad 1401 
C. Periyaswamy v. Tmt. Supriya Sahu, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 1376 
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Coimbatore Capital Ltd. v. M. Ramasamy, (C.V. Karthikeyan and K. Kumaresh Babu, JJ.), 2026 
SCC OnLine Mad 1370 

D. Kanniappan v. State of T.N., (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad 1391 
D. Manikandan v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 1394 
D.V. Vijay Anand v. Central Bank of India, (G.K. Ilanthiraiyan and R. Poornima, JJ.), 2026 SCC 

OnLine Mad 1372 
G7 Investment (P) Ltd. v. N. Gunasekaran, (R. Sakthivel, J.), 2026 SCC OnLine Mad 1374 
K. Sanmugasundaram v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 1398 
K. Saravanan v. State of T.N., (N. Mala, J.), 2026 SCC OnLine Mad 1379 
Mahendra Singh Dhoni v. Zee Media Corpn. Ltd., (Dr R.N. Manjula, J.), 2026 SCC OnLine Mad 

1373 
Malini Ganesh v. Swetha Bharathi, (Dr R.N. Manjula, J.), 2026 SCC OnLine Mad 1383 
Meenakshi Marketing v. State Tax Officer, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 1389 
Mohd. Sadik v. S. Saravanan, (C.V. Karthikeyan and K. Kumaresh Babu, JJ.), 2026 SCC OnLine 

Mad 1375 
Murugan Asari v. Chinnammal, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 1382 
Murugan Coir Industry v. Canara Bank, (M.S. Ramesh and Dr A.D. Maria Clete, JJ.), 2024 SCC 

OnLine Mad 12365 
N. Chinnammal v. N. Rajammal, (P. Dhanabal, J.), 2026 SCC OnLine Mad 1381 
P. Ramakrishnan v. V. Arumugam, (C.V. Karthikeyan and K. Kumaresh Babu, JJ.), 2026 SCC 

OnLine Mad 1371 
Pattadaras & Permanent Resident of Thangi Village v. Kailasanathar Temple, (R. Sakthivel, J.), 

2026 SCC OnLine Mad 1380 
Periyasamy v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 1397 
R. Padmavathi v. State Tax Officer, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 1390 
R. Sivanathan v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 1396 
Revathi Equipment Ltd. v. CIT, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 15539 
RSR Infra Developers (P) Ltd. v. Superintending Engineer, (R. Vijayakumar, J.), 2026 SCC OnLine 

Mad 1385 
S. Immanuel Manasay v. Tmt. Jayashree Muralidharan, (Hemant Chandangoudar, J.), 2026 SCC 

OnLine Mad 1377 
S. Thiruvikka v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 1399 
Sekar v. State of T.N., (N. Mala, J.), 2026 SCC OnLine Mad 1400 
State of T.N. v. M. Rajesh Kumar, (S.M. Subramaniam and C. Kumarappan, JJ.), 2026 SCC OnLine 

Mad 1392 
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